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Atrocities on Scheduled Castes and 
Scheduled Tribes 

1116. SHRI JYOTIRMOY BOSU: 
Will the Minister of HOME AFFA.IRS 
be pleased to state: 

(a) the number of incidents, in-
cluding incidents of violent nature 
separately, involving atrocities on the 
Scheduled Castes and Scheduled 
Tribe, State-wise and year-wise from 
1977 to 1979 and January and Febru-
ary, 1980; 

(b) the total number of deaths due 
to these incidents, State-wise and 
year-wise during the period referred 
to above; 

(c) the State-wise value of property 
destroyed during this period; 

(d) the state-wise number of cases 
involving physical assault on the 
Harijan and Tribal women; and 

(e) the specific steps taken by Cen-
tral Government to bring the culprits 
involved in violent incidents to book? 

THE MIN1STER OF STATE IN 
THE MINISTRY OF HOME AFFAIRS 

(SHRI YOGENDRA MAKWANA): 
(9) to (e). The information is heine 
collected from tbe State Govern-
ments/U.T. Administrations and will 
be laid on the Table of the House. 

Exhibition of Portraits of PromlDeat 
PersoDS in Govel'D.llleD.t OIlees 

1117. SHRI N. E. HORO: Will 
the Minister of HOME AFFAIRS be 
pleased to state: 

(a) whether there are any ru1ea or 
guidelines issued by Government In 
regard to exhibiting portraits of pro-
minent persons in Government offiers; 
and 

(b) if so, details thereof? 

THE MINISTER OF STATE IN 
THE MINISTRY OF HOME AFFAIRS 
(SHRI YOGENDRA MAKWANA): 
(a) 'and (b). Government is of the 
view that it is not necessary to issue 
any instructions and the matter may 
best be left to the State Governments 
or the Heads of Departments to de-
cide whether they should at all exhi-
bit any p.Jrtraits in the office rooms 
and, if so, of which particular lea-
der, ensuring that nO controversy 
arises out of the display of any 
portrait. 

Robbery in Shiva 'Temple, Green Park, 
New Delhi 

1118. SHRI N. E. HORO: Will the 
Minister '.Jf HOME AFFAIRS be 
pleased to state: 

(a) whether Government's atten-
tion drawn to the news item in "The 
HindUt'3tan Times" dated the 22nd 
February, 1980 that robbers struck at 
the Shiva Temple in Green Park, New 
Delhi at about 9.30 p.m. on the 21st 
February, 1980 and decamped with 
silver crowns weighing one kg. after 
gagging and beating up the priest; and 

(b) if so, the details thereof and the 
reactions of Delhi Police in this re-
gard? 




